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(iv) MEASURES FOR PRESERVATION OF SFA&
TURTLES

SHRIMATI JAYANTI PATNAIK
(Cuttack): Pacific ridley sea turtles
available in the seg water of Orissa imr
large number are on the verge of ex-
tinction.

It reveals from a preliminary study
that their mating usually takes place
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during October-—December when a
large number of copulating pairs can
be seen floating near the rockeries on
the beach. A large number of haich-
lings which fail to enter the sea before
dawn are preyed upon by thousands
of migratory sea gulls and Mamadian
predators like dogs, jackals, hyenas
and panthers.

Poachers in big groups from Digha
in West Bengal and Balasore in )riSsa
also catch thousands of sea turtles by
nylon netg in violation of the Wildlife
(Protection) Act, 1972, and sell them
mainly in the Calcutta market. The
most unfortunate thing is that the
adults and their eggs are also collect-
ed by those poachers from the rooker-
ies on the beach and f{rawlers usel LY
them for fishing in the vieinity of the
breeding ground also cause accidental
killingg of sez turtles.

I suggest that Goyernment of India
should send specific instruction to re-
gulate fishing especially during the
peak mating and nesting season and
for transplanting of the sea nests 1o
protect, the hatchlings from high tide.
Coast guard should iegulate fishing
with the help of speed boats and motor
launches in the off-shore area anc on
the beaches and estuaries during the
peik season,

It is necessary to make all possible
efforts for the preservation of the sea
turtles. Therefore, I further suggest
to undertake scientific research on
their behaviour pattern, protection in
their natural habitat and proper ex-
ploitation of the surplus turtles and
eggs without aflecting the population.

(vii) Need to increase quofa of rice
for distribution in Kerala

SHRI . M. BANATWALLA (Pou.
nani): The monthly requirement of
rice in Kerala for the public distribu-
tion system ig about two lakh tonnes
while the allocations during Decem-
ber, 1982 and January and February,
1983, have been barely 95,010 innnes
per month. It may here be noted
that during 1280 and 1981 the monthly
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allocation was 1,35,000 tonnes. During”
the five months from December, 1981
to April, 1982, the monthly quota was
reduced to 80,000 tonnes, then the
Government of India was obliged to.
raise it to 1,10,000 tonnes from May,
1682. However, once again the (ov-
ernment reduced the monthly gquantum
arbitrarily to 90,000 tonnes in Novem- .
ber, 1982, and then slightly enhanced |
it to 95,000 tonnes which is the present
highly inadeguate allocation. The
situation has further deteriorated as
the arrivals of rice in the State of
Kerala has become negligible because
of restrictions imposed by the sur-.
plus States,

The acute scarcity of rice is having
serious repercussions. Let the State -
not fall a victim to panic and chaos. I,
therefore, urge upon the Government
of India to raise the monthly alloca-
tion so as 1o restore it at least to the .
original qguota of 1,35,000 tonnes.

Further, the Kerala State Civil-
Supplies Corporation has sought the
permission of the Goverument of In-.
dia to buy about 1,00,000 tonnes of
rice from the surplus States.

I appeal to the Governmment of In- .
dia to see that the food situation in.
Kerala does not go out of control and

that the required measures are taken.
immediately.

13.39 hrs.
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